| TEM NO 5 COURT NO. 4 SECTION | I']

SUPREME COURT OF I NDI A

RECORD OF PROCEEDI NGS

Petition(s) for Special Leave to Appeal (Civil) No(s).29016/2012

(From the judgenent and order dated 31/08/2012 in CMAP No. 754/ 2012 of
The HI GH COURT OF JUDI CATURE AT ALLAHABAD)

DWARI KESH SUGAR | NDUSTRI ES LTD. Petitioner(s)
VERSUS
STATE OF U.P. & ORS. Respondent ( s)

(Wth appln(s) for exenption fromfiling O T.,perm ssion to place addl.
docunents on record, perm ssion to file synopsis and |ist of
dates,pernmission to file permssion to file VOL.-11, Vol-111 and prayer
for interimrelief and office report)

(FOR FI NAL DI SPOSAL)

Date: 12/09/2013 This Petition was called on for hearing today.

CORAM :
HON BLE MR JUSTICE H. L. DATTU
HON BLE MR. JUSTI CE SUDHANSU JYOTI MJUKHOPADHAYA
For Petitioner(s) M. Sameer Parekh, Adv.
M. Nitin Thukral, Adv.
M. Galav Sharm, Adv.
for MS. Parekh & Co., Advs.
For Respondent (s) M. Dinesh Dwi vedi, Sr. Adv.

M. Ardhendunaul i Kumar Prasad, Adv.
M. Mani sh Shankar Srivastava, Adv.
M. Krishna M shra, Adv.

UPON hearing counsel the Court made the follow ng
ORDER

Call after three weeks.

| [ Charanjeet Kaur ] | [ Vinod Kulvi ]
| Court Master | |Asstt. Registrar [






